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GOVERNMENT OF MEGHALA YA 
LAW (B) DEPARTMENT 

***** 

NOTIFICATION 

Dated Shillong, the 28th July, 2026 

N o.LJ (B).48/2020/253 - In the interest of public service and in exercise of the powers conferred 

under sub-section (1) of Section 14 of the Bharatiya Nagarik Suraksha Sanhita, 2023, the 

Governor of Meghalaya is pleased to appoint the following officers and confer them with powers 

of Executive Magistrates within East Khasi Hills District with effect from 31 th July, 2026 to 20th 

August, 2026 during the Durand Cup, 2026 event -

Officials nominated for Law-and-Order duty in connection with the Durand Cup, 2026 

Sl. Names of Officer & Designation 
No 
1. Shri Bishor John Stemborn, 

SDO (PHE), Mawsyntam. 
2. Shri Rishaniaki Wankhar, 

Deputy Director, Directorate of Sericulture & Weaving. 
3. Shri Pioneeres R. Lyngdoh, 

Fishery Officer, Superintendent of Fisheries. 
4. Shri Eric Donkupar Marbaniang, 

Assistant Engineer, PHElExecutive Engineer, PHE, GSWS Division-II, Mawphlang. 
5. Shri Rimiki Sumer, 

De~uty_ Director, Directorate of Economics & Statistics, Meghalaya. 
6. Shri Hubert Shullai, 

Sub-Inspector of Supply, East Khasi Hills District. 
7. Shri Croozel Sangma, 

Deputy Architect, PWD (Buildings) Design Branch, Shi llong. 
8. Shri Bobby Wahlang, 

State Liaison Officer, Sbillong, Meghalaya. 
9. Shri Dondor Kharmalki, 

Assistant Inspector of Excise, East Khasi Hills District. 
10. Shri John Danggo, 

Assistant Inspector of Excise, East Khasi Hills District. 
II. Shri Wanshanbor R. Kharkrang, 

Senior Environmental Engineer, MSPCB. 
12. Shri O.L. Passah, 

Assistant Director, Fisheries. 
13 . Shri Nathaniel Leong Nonghuloo, 

District Horticulture Officer, East Khasi Hills District. I 

14. Shri John M. Dhar, I 

Assistant Director, District Horticulture Office. 
15. Shri Banshanri Mawiong, 

Junior Engineer, Mawryngkneng C&RD Block. 
16. Shri Pynkhrawbor Lyngdoh, 

Horticulture Development Officer, East Khasi Hills District. 
17. Shri Wallamboklang Rynjah, 

Assistant Director, Meghalaya Administrative Institute. 
18. Shri Paul Syiem, 

Executive Engineer, PI-IE, Sewage & Drainage Division. 

Officers Nominated as Liaison Officers for the Football Teams participating in the 
Durand Cup, 2026 

1. J:i Dean C. Challam, 
_ Labour Inspector, % Labour Commissioner. 

---



2. 

3. 

4. 

5. 

6. 

7. 

8. 

1. 

2. 

3. 

Shri Wayoolang Talang, 
Agriculture Development Officer (Marketing), 0/0 District Horticulture Officer, East 
Khasi Hills District, Shillong. 
Shri Wandache Pyrbot, • 
Junior Engineer, 0/0 Executive Engineer Urban Affairs, Meghalaya, Shillong. 
Shri Wanbok Rani, 
Scientific Officer, District and Local Research Station and Laboratories. 
Shri Welljune Roy Nongsiej, 
Instructor, Directorate of Arts and Culture. 
Shri Dauni P. Suting, 
Horticulture Development Officer, 0/0 District Horticulture Officer, East Khasi Hills. 
Shri Montubor Marak, 
Assistant Engineer, Hydro Informatics, 0/0 C.E., Water Resource Department. 
Shri W. Nongrang, 
Junior Engineer, 0/0 The Block Development Officer, Mawlai C&RD Block, Mawlai. 

Officers nominated as Liaison Officers for Match Commissioner, Match Assessor & 
Match Referees in connection with the Durand Cup, 2026 

Shri Jeffery Warlarpih, 
Senior Coach DSY A, 
Shri Teibor Dohling, 
Community Football Coach. 
Shri Lekini Suting, 
Junior Football Coach, 0/0 the DSO, Shillong. 

Sd/-
(Shri A.K. Sangma), 

Secretary to the Govt. of Meghalaya, 
Law Department 

*** 

I 

Memo No.LJ(B),48/2020/253 -A, Dated Shillong, the 28th July, 2026 

Copy forwarded to: -

as 

1. The Director of Printing & Stationery, Meghalaya, Shillong for publication of 
Notification in the Meghalaya Gazette. 

2. The Deputy Commissioner, East Khasi Hills District, Shillong. This has a reference to 
your letter No. GEN(I)/DURANDCUPI127/2024Nol-II18, dt. 15.7.2026. 

3. The Personnel & AR. (A) Department for information. 
~DEO (Data Entry Operator), Law (A) Department for uploading the Notification in 

the Law Department website. 

By order etc ... , 

~h~ 

Ijfputy Secretary to the Govt. of Meghalaya, 
Law (B) Department 

***** 


